
ment of Madhya Pradesh in 
the ratio of 75 : 25. A sum of Rs. 
30.56 c r a m  has been released 
as share of the Central Govern- 
ment The plan includes 
Economic, Social. Envimn- 
mental and Medical Re- 
habilitation programmes. 

Rtgistrr.tfarr of Industries in Maba- 
rrsbrn 

3125. SHRI ANNA JOSH1 : Will 
the PRIME MINISTER be pleased 
to state : 

(a) the number of proposals from 
Maharashtra Government regarding 
ngistration of new industries pending 
with the Union Government : 

(b) the details of industries regis- 
tered by the Government in 
Maharashtra from January. 1990 to 
June 1991 : 

(c) whether the Government pro- 
pose to clear the pending proposals at 
an early date : and 

(d) if so. the time by which such 
clearance is likeiy to be given? 

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY 
(PROF. P. J. KURIEEQ) , (a) No pro- 
posal for registration of new industrial 
units in Maharashtra is pending at 
present As per the new Industrial 
Palicy. the schemes of Delicensingl 
Exempted Indusfrics/DGTD registra- 
tion stand abolished. 
(b) The break-up of applications 

~gistercd under the schemes of 
Dctinsino/Exemptcd lndustritd 
DCTD rqhration during the period 
from January. 1990toJunc. 1991 in the 
State of Mahana~htra is given 
w w  :- 

Writtar An- 

No. oJ Registmtions 

Details. such as name of the u ndertak- 
ing location. item(s) of manufacture 
and capacity in respect of all regis- 
trations issued are published hy the 
Indian Investment Centre in  their 
Monthly Newsletter' copies of which 
are being sent to the Parliantent Iih- 
rary regularly. 

(c) and (d) Docs not arise in vicw 
of (a) above. 

CAT Bencbes 
3126. SHRI V. S. VIJAYA- 

RAGHAVAN: Will the PRIME 
MINISTER be pleased to state . 

(a) the number of caws pending 
with the various benches of the Cen- 
tral Administrative Tribunal. Bench- 
W~K: 

(b) the number of cs.ces pending 
with the Central Administraiiie 
Tribunal. Ministry-wiser 

(c) the locations of benches of thc 
Tribunal set up so far: 

(dl whether there is any pr~po\~l l  
to set up mom benches of rhc 
Tribunal; and 

(el is so, the locations thereof ' 
W E  MINfSTER OF STATE IN TTiF 
MINISTRY OF PERSONNEI .. P1' fi- 
UC GRIEVANCES & PENSICIS' 
(SHRIMAII MARGARf 1 
ALYA): (a) rratEatnt 1 shawrfll! 


